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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

INDEX

IN

RESPONSE AFFIDAVIT ON BEHALF OF UTTARAKHAND

POLLUTION CONTROL BOARD
in

Original Application No. 662 of 2024

Gopal Chandra Vanwassi Applicant
Versus
Ministry of Mines & Ors. Respondents
S1. No. Particulars Pg. No.
1. Index 1
2. Response Affidavit 2-7
3. Annexure No. 1: Copy of letter dated 19.09.2024 8
communicated to District Magistrate, Bageshwar.
4. Annexure No.2: Copy of order dated 06.06.2024 9
issued by District Magistrate, Bageshwar.
5 Annexure No. 3: Copy of water quality 10
characteristics report of river Saryu from January
2023 to July, 2024.

Dated: September2/, 2024

W

Mukesh Verma

Advocate

Counsel for the UKPCB
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI
RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
in

Original Application No. 662 of 2024

Gopal Chandra Vanwassi Applicant

Versus

Ministry of Mines & Ors. Respondents

AFFIDAVIT of Dr. Rajendra
Singh, aged about 52 years, S/o
Balbir Singh, Presently posted as
Scientific Officer, Uttarakhand
Pollution Control Board, Head
Office, Dehradun.

Deponent

I, the above-named deponent does hereby solemnly affirm and state on

oath as under: -

1. That the deponent is presently posted as Scientific Officer,
Uttarakhand Pollution Control Board, Head Office, Dehradun and




as such is fully conversant with the facts of the case and is
authorized by the competent authority to sign and swear the instant

affidavit.

2. That the Hon’ble National Green Tribunal vide order dated
31.05.2024 impleaded the Member Secretary, Uttarakhand
Pollution Control Board as Respondent No. 2 in the matter and was
pleased to direct the answering respondent to file response in the

matter.

3. Tﬁat in compliance of the above directions, requisite information
about soap stone mines located in the catchment of Pungar River
has obtained from the Geology & Mining Department, Bageshwar.
The District Mining Officer (I/c) Bageshwar vide letter dated
28.08.2024 has provided the list of soapstone mines located in the
catchment area of Pungar river. Details of the soap stone mines

located in the area in question and their consent status is as given

below:
S.N. | Name of Soap stone mine / | Mine Status of
Lease holder lease area | Consolidated
(hectare) Consent &
Authorization
(CCA)
1. M/S K.R.D. Minerals, |3.147 31.03.2025
Village Bhatnikot, Tehsil &
District Bageshwar
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M/S N.S. Corporation, | 86.519 31.03.2029
Village  Kiroli,  Tehsil
Dugnakuri, District
Bageshwar
M/S Katiyar Mines & |139.372 31.03.2024
Industries Corporation LLP, (Applied for
Vill Surkali, Tehsil
— . ° CCA renewal &
Dugnakuri, District .
return with
Bageshwar ]
queries)
Ramesh Singh Chauhan |4.994 Applied for
(Nauling Minerals), Village CCA renewal &
Kidai, PO Horali, Tehsil return with
Dugnakuri, District queries
Bageshwar
Praveen Singh Papola, | 10.007 31.03.2024
Village Kidai, Tehsil
Dugnakuri, District
Bageshwar
Naveen Kumar, Village |4.868 31.03.2028
Bhairuchaubatta, Tehsil &
District Bageshwar
Maa Durga Mines & {12.360 31.03.2024
Minerals, Village Pachar,
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Tehsil Dugnakuri, District (Applied for
Bageshwar CCA renewal)
8. | Harisha Chandra Singh, | 2.864 31.03.2024

Village  Bhairuchaubatta,
Tehsil & District Bageshwar

9. | Rajendra Prasad Upadhyay, | 13.0167 31.03.2027
Village Kholiagaon, Tehsil
& District Bageshwar

10. |M/S Sangum Minerals, | 4.497 31.03.2025
Village Karuli Tok Kaligad
Rekhali, Tehsil & District

Bageshwar

11. | Pratap Singh Garia, Village | 7.40 31.03.2022
Badyuda, District
Bageshwar

12. | Jagdish Kalakoti, Village |2.98 31.03.2021

Chatti, District Bageshwar

4. That the communication has been forwarded to District Magistrate,
Bageshwar vide this office letter dated 19.09.2024 regarding
requirement of valid Consolidated Consent & Authorization (CCA)
from UKPCB for mining operation and mining to be permitted only

with required CCA from UKPCB. Mines lease holders have also
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been directed not to start mining operation without valid CCA from
UKPCB. Copy of letter dated 19.09.2024 is being marked and

filed as Annexure No. 1 with this response affidavit.

. That it is pertinent to mention that the District Magistrate,

Bageshwar has stopped all mining operation from 15.06.2024 to
30.09.2024 in view of rainy season and possibility of landslides
under the Disaster Management Act, 2005. Since, mining was not in
operation, therefore, compliance verification of operational mines
could not be done. Copy of order dated 06.06.2024 issued by
District Magistrate, Bageshwar is being marked and filed as

Annexure No. 2 with this response affidavit.

. That the river Pungar joins the river Saryu at Balighat about 5 Km.

upstream of Bageshwar town. Water quality monitoring of river
Saryu is being carried out by UKPCB regularly on monthly basis at
downstream of Bageshwar town (near Bilona bridge). Copy of
water quality characteristics report of river Saryu from January

2023 to July, 2024 is being marked and filed as Annexure No. 3

with this response affidavit.

. That the deponent is a responsible Government servant having the

highest regards for the Hon’ble Tribunal and orders passed by them.
The deponent has always made his sincerest efforts to carry out the

orders passed by this Hon’ble Tribunal in its letter and spirit and

shall continue to do so in the future. -’m
__K Deponent- '

-
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Lo..... Cl q : )\‘}’\/ﬁ Advocate, do hereby declare that the person

making this affidavit and alleging himself to beD.z-.jo@dm gj'!\ii)) is the
same person who is known to me from the papers produced by him

before me in this case.

Advocate

Enrol. No. ).@.C\ | °7

Solemnly affirmed before me on this day of D_\Ségptember, 2024 at
Dehradun at about |}'¥S AM/PM-by the deponent who has been
identified by the aforesaid person. I have satisfied myself by examining
the deponent who understood the contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary

This affidavit 15 sworn 5\ : |
Shnm..gﬂ-ﬂ 5 \} -~ M\)(:g/‘n ; '

who 1S jdentifie \ \
 Dehradun 202
Ra}ender b& adLm ‘/7

ary
&dvoc'\lf & No -
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